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Electrlc:ty Supply to Lacca41n will be hid on the Table of the Sabba 

blaDds as loon as possib:e. 
4174. Shrl Warlor: 

Sbrl Vasudevan Nair: 

Will the Minister of IrrlptiOIl an4 
Power b. pleased to stlte: 

(a) wh,ther Government hove any 
proposli under consideraLon to supply 
elect:icity to the Laccadivc lsland. 
in tho Fourth Plan; and 

(b) if la, the broad features there-
ol? 

Tb~ Minisler of Irrl,ation and 
Power (Shrl Fakbruddin Ahmed): 
(a) and (b). Yes. During the Fourth 
Plan, it is proposed to electrify six 
new Islands namely; (i) Kalpeni. (ii) 
Agathi, (iii) '-.adamat, (iv) Kiltan. 
(v) Ch.U.t "nd (vi) Bitra besides 
completing the remaining work on the 
electr ficatiol' of Karovathy, Minicoy 
Ameni and .t\ndroth Islands. Schemes 
for dectrific:..tion of six new Islands 
are being formulated by th .. Central 
Water and P''Wer Commis.i· II. These 
scheme, envir"ge instaUatL·n of diesel 
generating oel. of capacity varying 
from 9KW to ~R KW for sup;>:yin, 
power to sm',1J scale indu.trie. hke 
Ice Factory, F sh Storage, Canning 
Factory and Hosiery Factory etc. in 
addition to dom.stic .ervices and 
.treet li&hting. With the electrif\cl-
tion 01 the six villages, aU the inhabit-
ed villages in th. Laccadive islancP 
would be electrified. 

Deaf aud Dumb School In Kera!a 

'175. Shrl Warier: 
Sha; Vasudevan Nair: 

Will the Minister of Plaunlu( IIIlII 
Social Welfare be pleased to state: 

(a) whether Government h,ve tak-
en a finsl decision to close down the 
d.-af and dumb achool in Kunnam-
kulam, Kerala State; and 

(b) if so, the reasons therefor! 

TlIe Deput, MIDI.ter In the DePlrt-
.. ent ot Social Welfare (Shrimatl 
Ch.ndn ..... bar): (a) and (b). The 
information is being collected and 

Sholanr ProJeet 
'17.. Shri Warlor: 

Shrl Vasu~evau Nllr: 
Sh I D. C. Sharma: 
Dr. Mah:adeva Prasad: 

Will the Minister of IrrigatiOIl anel 
Power be pleased to state: 

(a) whether it Is a flct that th~ eoil 
of the generator in Shelayar Pro eet 
was bu ·nt and power generation 'hu 
been postponed to May. 1966 

(b) if so. the lou incurred as a result 
thereat; and 

(e) the action taken thereon! 

The Mlul.ter of Inl,.tieu aud 
Power (Sh I Fakhrnddln Ahmed): (a) 
Yes. The generator coil did not stand 
the high voltage test. It was theretor. 
replaced. The generating unit i8 noW' 
expect.d to be commissioned by enel 
01 April or the beginning of May, 19B&. 

(b) This Is being assessed by the 
Govt. of KeraIa. 

(c) Necessary claim Is being lod,-
ed with the Insurance Co. by the Govl 
of Kerala. 

Tribal WeUare SeheID. 

'177. Shrl BIah.Il, Kelahln,: Will 
the Minister of Pl8IlIliu, and Social 
Welfare be pleased to state: 

(al the total amount allotted under 
the Tribal Welf.re Schemes, year wl.te, 
during the Third Five Year Plan; 

(b) the Ihortfall In espenditare, ., 
any; 

(c) the physi:a! ta:get achieved; 
and 

(d) the exisllnl machinery to enou .. 
proper utilisation of the Tribal Welfare 
Fund? 

The Deput, Mln1ster In the Depart-
meDt ot Social Welfare (Shr'm.~ 
Cbanclraset.b.u): The required infor-. 




